
BAJASTUAIL XIGHCOURT, JOD H PUR

C--IRCULAR::

No : 19/P.I. lzat4 Dare : 29.08.2014

in pursuance to the recomrnendation of the First
National ludicial pay Commission as approved by Hon,ble
Supreme Court in All lndia Judges Association,s casr:, The
Rajasthan Civil Court Ordinance 1950 has been amenderj tty the
Rajasthan Civil Courts (Amendrnent) Act, 2014, whereby the
nomenclature of Civil Courts i.e. Civil Judges (Senior Division) and
Civil Judges (Junior Divisign) have been redesrgnated as under :-
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it is, therefore, en.loined upon all the Civil Judges (Senior
Division) and Civil Judges (Junior Divisiorr) to amend their
designations and prepare new sears as per new designations. A,the District & Sessions lLrtJqes are asked to ensure that this
circular is effected from 01.10.2014.
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necessary action :_

REGISTRAR GENER>K

Date ; 29.08.2014

the following for information and

\\,*

1. Prirrcipal Secretarv to the Government oF Ra;asthan, Law &Legal Affairs DeDartment, :aipur'-witi' reference to his_ Notification dated it.oS.ZOt+.

' [:?j:i','J"'i,?;il[::'i,: s""eta'v to Fron'bre the * ier ]ustice,

' S:::TTiJViqilance)' 
Rajasthan Hish court, Jodhpur / raiptr
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(Admn'), Rajasthan Hish Courr,, rodhpur/Jaipur Benc r

li Registrar (Examination/Writs/Classification), 
Rajasthan Higr
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(Jutlicial)' Rajasthan Hish Courr, Jocrhpur,

9 Director, Ralasthan State lucjicial Acadenry, Jodhpur.Ll)'All ti :e Djstrict & sessions Judges *itn ir-.,e'iirection to cirr_ulat..it arrnongst all the presirling Offic"rs'oi lubordirrate courts,Speciat Courts, ,,,u(::i J,.]0 ,:"iiq#t# courts of theirjudgeship, incluiling officc;s on,i"prtuiinn.-"
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